
Act, 1956. Accordingly, the Govern-
ment of West Bengal had requested 
the Commission to consider their 
proposal to set up a new University 
at Midnapur. The Commission, in 
April, 1977, decided that this propo- 
aal needs further discussion with the 
State Government.
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Measures to curb floods in Assam

1018. SHRI NIHAR LASKAR: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to refer to 
the reply given to Unstarred Ques-
tion No. 2025 on 30th August, 1976 
regarding Brahmaputra Flood Con-
trol Commission and state the steps 
being taken by the present Govern-
ment to prevent the damage that is 
being caused by the floods in Assam 
State every year?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): Be-
sides continuing to provide adequate 
funds by way of loans for the Brah-
maputra Flood Control Commission 
to implement works which ore of 
immediate nature and which cannot 
wait the formulation of comprehen-
sive Plan as also those required for 
carrying out necessary investigations 
programmed by the State for prepa-
ration of the comprehensive plan, 
the Government of India is consider-
ing enactment of n Bill for setting 
up of the Brahmaputra River Board 
by the Central Government. One of 
the important functions of the Board 
proposed in the Bill is carrying out 
surveys and investigations and pre-
paring Master Plan for the control 
of floods, bank erosion and improve-
ment of drainage in the Brahmaputra 
Valley.
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